
BEFORE HON’BLE NATIONAL GREEN TRIBUNAL,  

PRINCIPAL BENCH, NEW DELHI 

E. A. NO. 32/2023 

IN 

ORIGINAL APPLICATION NO. 490/2019 

 

 

IN THE MATTER OF: 

T.S. SINGH 

...APPLICANT  

VERSUS 

STATE OF U.P. & ORS. 

...RESPONDENT(s) 
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S. NO. PARTICULARS PAGE NO. 

1.  FURTHER PROGRESS REPORT BY WAY OF 

ADDITIONAL AFFIDAVIT ON BEHALF OF THE 

RESPONDENT NO. 5 IN COMPLIANCE OF ORDER 

DATED 19.01.2026 PASSED BY THE HON’BLE 

NATIONAL GREEN TRIBUNAL, PRINCIPAL 

BENCH, NEW DELHI 

 

2.  A COPY OF THE REPORT OF DISTRICT 

RAEBARELLI IS ANNEXED HEREWITH AND 

MARKED AS ANNEXURE-1 

 

3.  A COPY OF THE REPORT OF DISTRICT 

PRATAPGARH IS ANNEXED HEREWITH AND 

MARKED AS ANNEXURE-2 

 

4.  A COPY OF THE REPORT OF DISTRICT JAUNPUR 

IS ANNEXED HEREWITH AND MARKED AS 
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ANNEXURE-3 

5.  A COPY OF THE MOM DATED 06.03.2026 IS 

ANNEXED HEREWITH AND MARKED AS 

ANNEXURE-4 

 

6.  A COPY OF THE ANALYSIS REPORT IS ANNEXED 

HEREWITH AND MARKED AS ANNEXURE-5 

 

 

 

THROUGH COUNSEL 

 

 

 

BHANWAR PAL SINGH JADON 

 STANDING COUNSEL FOR THE STATE OF U.P. 

bhanwar09jadon@gmail.com | 6375115224 

 

DATE: 13.04.2026 
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UPPCB 

Ref No: 

GYTG - 226010 

UTTAR PRADESH POLLUTION CONTROL BOARD 

/C-5/R/0.A. no-490 /2026 

Žtoriro-2 fio 24 03 2026 yd feio 31.03.2026 I HEÁ VEU HrA I E o, fo 

qru/-tCI 0522-2720831/ info@uppcb.in 
www.uppcb.up.gov.in 

ÌII GUT- @uDvcboffical 

Dated:.lalalls 

Digitally Sanjeevk.e by 
Date: 03-04-2026 
14:18:23 

Singh 

T.C. - 12-V, Vibhuti Khand, Gomti Nagar. 
Lucknow-226010 
Phone/e-mail: 0522-2720831/ info@uppcb.in 
Web site: www.uppcb.up.gov.in 
Connect- a Quppcboffical 
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Sr. 
No. 

1 

2 

3 

Analysis Report of River Gomti and River Sai Jaunpur 

Location 0f 
Sampling 

River Gomti U/s Jaunpur 
at Rangilaghat, Jaunpur 
River Gomti D/s Jaunpur 
at Ramghat Pachahatiya, 
Jaunpur 

River Sai at Jalalpur 
|Jaunpur Jaunpur 

303. 6 

JRE 

Date of 
Sampling 

05.02.2026 

05.02.2026 

05.02.2026 

Month February 2026 

pH 

8.33 

8.02 

8.3 

DO BOD COD 
(mg/l) (mg/l) (mg/l) 

8.4 

7.9 

8.1 

Je-3-24 

2.9 

3,2 

2.9 

13.2 

10.8 

13 

Total 
Solid 
(mg/l) 

392 

398 

390 

FC 
(MPN/100ml) (MPN/100ml) 

TC 

1700 

6300 

4600 

( o) 

460 

2300 

2200 
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Sr. 
No. 

1 

Analysis Report of 30 MLD STP Pachahatiya Jaunpur Month 

Location 
Of 

Sampling 
30 MLD STP 
Pachhahatiya 
Jaunpur 

IRF. 

Type of Date of 
Sampling Sampling 

Composite 

Grab 

12.02.2026 to 
13.02.2026 

21.02.2026 

February 2026 

pH 

7.55 

7.59 

BOD 
(mg/l) 

7.2 

6.8 

3o-3-
2 o 

COD 
(mg/l) 

42.4 

34 

|TSS (mg/l)) (MPN/100 

8 

TC 

6 

ml) 

330 

320 

FC 
(MPN/100ml) 

CR. a) 

130 

140 
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